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(xx) O.S.R. 575 (English verdon) and 
O.S.R. 590 (Hindi venion) pub· 
Iished In, Oazette of India daled 
the ht March. 19(,9. . 

(xxi) O.S.R. 579 (English version) and 
O.S.R. 591 (Hindi version) pub· 
IIshed in Oazelle of India daled 
the 1st March. !969. 

(xxii) O.S.R. 577 (Enillish versioG) aod 
o S.R. 592 (Hindi version) pub· 
liihed in Oazette of India dalC d 
Ihe 1st March. 1969. 

(xxiii) O.S.R. 578 (English version) and 
O.S.R. 59] (Hindi version) pub· 
lished in Oazelle of India daled 
the hI March. 1969. 

(xxiv) 0 S.R. 579 (Enillish version) and 
O.S.R. 594 (Hindi version) pub· 
Iished in Oazelte of India dattd 
the 1st March, 1969. 

(xxv) O.S.R. 5Hil (English venion) aud 
O.S.R. 595 (liindi version) pub· 
lished in Oazette of India dated 
the lst March, 1969. 

(u,i) G.S R. 581 (Engli.h ver~ion) and 
u.S.K. 596 (Hindi version) pub· 
Ii~hed in Gazette of India dated 
the 1st March, 1%9. 

(xxvii) O.S R. 582 (English version) and 
O.S.R. 597 (Hindi version) pub· 
IIshed in Oazette of India dated 
tbe 1st March. 1969. 

(xxviii) O.S.R. 583 (English version) and 
o .S.R. 598 (Hindi version) pub. 
lished in Gazette of India dated 
the 1st March, 1969. 

(xxix) O.S.R. 584 (EnElish version) and 
O.S R. 599 (Hindi version) pub· 
IIshed In Oazette of India dated 
the 1st March, 1969. 

(xxx) O.S.R. 585 (En&lish version) and 
O.S.R. 600 (Hindi version) pub. 
lished in Gazelle of India dated 
the 1st March, 1969. 

(xxxi) O.S R. 5H6 (Eoslish version) and 
O.S.R. 601 (Hindi version) pub. 
/i,hed In Oazette of India dolled 
the 1st March. 1969. lPluced III 
Llb,II'Y. !>'e No. LT-362/69.1 

ESTIMATES COMMITTEE 
Slltt, .1111111 Iteporl 

SHRI P. VENKATASUBBAIAH 
Nand),aH: I bell to present SOXI)' ei&hth 

Repnrt of the Estimates Committee on the 
Ministry of Irrillation and Power-Kosi 
Project. 

JOINT COMMITTEE ON OFFICES OF 
PROFIT 

Fourlb Reptort 

SHRI RANE (Huldana): I beg .to 
present the Fourth Reporl of the JoInt 
Committee on Offices of Profit. 

12.28 hr •. 

R!:: INCIDENfS IN STATE ASSEMBLIES 

MR. SPEAKER : Before we take up 
the legislative business, I would like 10 
mention this. I have received some reque· 
sts for permission to raise some matters 
on the floor of lhe House, for instance. 
about some Members of Mysare Assembly 
doing dJoarna inside Ihe A.,embly and in 
Bengal some walk·out and all Ihal. Now 
lu~kily we have A.semblies at all Ihe 
place,. There is no Presidenl's rule any· 
where in India, with the Pondicherry 
Minislry being installed loday. Every· 
where we have Assemblies nOW ; the elected 
representatIves are functiooins and. there· 
fore, they have to lake some action In the 
Assemblir.. If we want to rahe them 
here. it will be difficult for us. We should 
allow them to function. If there is dharn2 
in Mysore, I he Assembly there is meeting 
and I am sure they will t"lk abaut it and 
solve it. 

SHRI SURENDRANATH DWIVEDY 
(Kendrapara): The only aspect wbich I 
wan led to bring to your notice was Ibis. 
Some of them have been removed to bospi. 
tals and It seem. that their condition Is 
very serious. If they ha~e any informltion 
aboul thai. they can live. 

MR. SPEAKER: The forum to ralae 
Ihis point is the Assembly tbere. After 
all. the Member. are there. tbe Oovern-
ment Is there; the elected body Is function-
Inl there. If we raise here once. tben it 
\l<ill become very difficult. We bave Conlress 
Governments in SOlDO Slates, and noa-COD-


